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LOK SABHA

Tuesday, April 5, 1966/Chaitra 18,
1888 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Agricultural Education in Universities

+
*951. Shri Hukam Chand
Kachhavalya:
Shri Shree Narayan Das:
Shri Bade:

Will the Minister of Food, Agricul-
ture, Community Development and
Co-operation be pleased to state:

(a) whether any assessment has
been made with a view to find out as
to what extent various Universities
in the country have been able to give
greater attention to agricultural edu-
cation;

(b) if so, the result of such assess-
ment; and

(¢) whether any, it so, what steps
have been taken with a view to en-
courage the Universities to give atten-
tion to education?

Development and Co-operation
Shyam Dhar Misra): (a) to (c). A
statement giving the required infor-
mation is laid on the Table of the
House. [Placed in Library. See No.
LT-3975/66).
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Shri C. K. Bhattacharyya: Agricul-
tural universities are being establish-
ed in almost every State. Has the
Government taken any steps to im~
press upon the other umiversities that
it is bettcr to have agricultural edu-
cation concentrated in the agri-
cultural universities rather than have
ing agricultural faculties in all the
unjversities which will only result in
diffusing the educational resources?

Shri Shyam Dhar Misra: On this
general question, the Education Com-
mission has been appointed by the
Ministry of Education. They have
appointed a task force which is going
into the tter. The C ission is
expected to complete its work in the
near future, and they will give their
views on this.
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Shrimati Akkamma Devi: In order

i0 make the best use of the indigen-
ous experience and knowledge, may I
know whether the Government will
give preference to students from agri-
cultural families when admissions to

agricultural colleges are being con-
sidered?

Shri Shyam Dhar Misra: That is
exactly the policy.
st wriw fax fagth :  w
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N fir o farafaaraai & o o @o
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Mr. Speaker: Suggestion far action.
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Shri P. Venkatasubbaiah: May I
know whether the Government is
aware of the fact that many of these
people, especially these VLWs and
those in the extension services are not
experienced in agricultural methods
with the result that even though large
amounts are being spent on extension,
the farmer is not getting the benefit
of agricultural education? If so, does
the government propoese {o train up
these people sufficiently so as to im-
part training in farmer's practical
agricultural work?

Shri Shyam Dhar Misra: It is a fact
that the VLWs in the VLW training
centres did not originally have that
much agricultural orientation. How-
ever, now it has been decided that all
the VLWs to be trained during the
Fourth Plan will be given intensive
training in agriculture, and to the ex-
tent they are qualified they will also
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be trained in the colleges so that they
can also get graduate’s degree.

Shri S. M. Banerjee: In the state-
ment it is stated that the central gov-
ernment on their part have also pro-
posed dJarger allocations in the central
sector in the Fourth Plan for basic
agricultural education. It seems eight
universities have been established or
are likely to be established. What is
the total financial aid to be given by
the Centre during the Fourth Plan to
these universities in various states?

Shri Shyam Dbar Misra: The total
financial aid provided by the central
government is Rs. 28 crores.

Company Law

+
*952. Shri Yashpal Singh:
Shri P. R. Chakraverti:
Shri Bagri:
Will the Minister of Law be pleased
to state:

(a) whether Government have any
proposal under consideration to change
the Company Law in the context of
the rapid industrial development in
the country; and

(b) if so, the details thereof?

The Minister of State in the Minde-
try of Law (Shri C. R. Pattabhi
Raman): (a) No such proposal is at
present under consideration.

(b) Does not arise.
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Shri  Daji: Has it come to the
notice of government that even while
the committee is still considering and
a final decision has yet to be taken,
certain managing agencies were given
hurried extensions upto 18 years so
that whatever decision might come in
these cases, the decision has already
been made by the government? Has
the government taken notice of it and,
if so, is it going to revise it? If not
why were extensions given for fifteen
years?

Shri G. 8. Pathak: Government has
taken notice of the fact that before
the issue of the Press note dated the
31st December, 1965 certain extensions
had been given. It has not been pos-
sible for me so far within the short
period that I have been law minister
to examine why and for how long
extensions were given in some cases.
They were not given in ail the cases.

Shri Daji:
natory.

It is therefore diserimi-

Shri G. 8. Pathak: For aught I
know there may be very good reasons.

Shri Surendranath Dwivedy: Wil
you re-examine {t?





